IN THE HIGH COURT OF JUDICATURE AT PATNA
CIVIL MISCELLANEOUS JURISDICTION No.1559 of 2018

Arvind Kumar Singh @ Arvind Singh,

...... Petitioner/s
Versus
Triveni Singh & Ors
...... Respondent/s
Appearance :
For the Petitioner/s : NONE
FortheState : Mr.Manoj Kr Sinha, AC to SC XIX

CORAM: HONOURABLE MR. JUSTICE S. B. PD. SINGH
ORAL ORDER

3 16-03-2026 None appeared for the petitioner.

2 List this case on 22.06.2026.

(S. B. Pd. Singh, J)
M.E.H./-




